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Pay for casual labour

2147, SHRI SUKOMAIL SEN: Wil
the PRIME MINISTER be pleased to
state;

(a) whether it is a fact that almost
all Government offices and depart
ments and Government undertakings
employ casual labour on daily rates
of 'wages which are far bhelow the
scale rate of Wage Board Award,

(b) if so, whether (Governmenti pro-
pose to give them equal wages and
regulurise  their services after six
months in accordance with directives
of the Supreme Court judgment on
Equal Pay for Equal Work; and

(c) if not, what are the reasons
theretfor?

THI: DEPUTY MINISTER IN THE
MINISTRY OF PERSONNEL’- PUB-
LIC (GRIEVANCES AND PENSIONS
(SHR[ BIREN SINGH ENGTI): (a)
Casual workers on daily wages are
emplayed 1n a number of Central
Government offices and public scetor
enterprises. The rateg of daily wages
of unskilled casual labour in Central
Government offices in Delhi/New
Delhi are fixeq by the Ministry ot
Labour. These are not subject to any
Wage Board Award. Rates of daily
wages of casual workers outside
Delhi/New Delhi are governed by the
noitiﬂ‘c ationy issued by the respective
States Governmenfs.

(b) and (¢) The implications of the
Supreime Court judgment delivereg on
17-1-86 on the writ petition filed by
Shri Surinder Singh and another vs
Engineer in Chief, CPWD and others

are under examination of the Govern-
ment,
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